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_ BEFORE THE NATIONAL GREEN TRIBUNAL
\ WESTERN ZONE BENCH, PUNE

) > Appeal No. 29/2023(WZ)

L
va Resorts Pvt. Ltd. ...Appellant

V/s

Goa Coastal Zone Management

Authority & Ors. ... Respondents

AFFIDAVIT IN COMPLIANCE TO ORDER DATED
12/08/2024

I, Johnson Bedy Fernandes, Indian National, major of age,
having office at 4™ Floor, Dempo Towers, Patto, Panaji-Goa, the
Member Secretary of the Respondent No. 1 above named, do on

solemn affirmation state and submit as under:

1. I say that vide order dated 12/08/2024, the GCZMA was
directed as under:
2. However, we would like to have a comimon map from
respondent No.1-GCZMA, showing all these 68 structures
in colour and earlier 7 structures in respect of which a
matter is pending before the Hon’ble Supreme Court by
different colour. This map shall be submitted within a week
and a copy of the same shall also be served on all other

parties apart from being submitted to us.
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2. I say that in terms of order dated 12/08/2024, common
plan showing all these 68 structures in Red colour and
earlier 7 structures in respect of which a matter is pending
before the Hon’ble Supreme Court are highlighted in

Green colour is annexed hereto and marked as “Annexure

A”

VERIFICATION

I, the abovenamed Deponent, do hereby state on solemn oath and
affirmation that the facts stated hereinabove in this Affidavit are
true and correct to the best of my knowledge, information and
belief which is based on records maintained by my office and

nothing has been concealed.

Verified at Panaji on this 15" day of November, 2024.

solemnly affirmed beforeme by

.....D.Mm ...... L’é[’...wg
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Reg. h‘i@;@.?/;é,{,t’uaaﬁ:eig..!.’..7"/
known / identified to e by.

NOTARIAL

NOTARIAL
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Annexure A

AREA STATEMENT OF THE STRUCTURES ( 68 STRUCTURES
ADJUDICATED IN APPEAL NO. 29/23(W.Z)

[~ STRUCTURE | DESCRIPTION OF STRUCTURES AS PER ORDERJAREA IN SQMTRS
P L AN N1O OF GCZMA DATED 29/09/2023
Concrete Platform 42
SHOWING STRUCTURES AGAINST WHICH MATTER IS PENDING BEFORE THE HON'BLE SUPREME COURT AND OTHERS STRUCTURES WHICH 32 l;:grc]:crsitrztzlui:ot:nmderconstruction jj
ARE ADJUDICATED BEFORE THIS HON'BLE NATIONAL GREEN TRIBUNAL, WEST ZONE. - T ————— =
5 Tiled Footpath 172
6 Tiled Footpath 156
N DZ LIN E AS PER CZMP 201 1 7 Swimming Pool / Water tank 48
N 8 New RCC Structure 216
9 Cottages 371
10 Tiled Footpath 95
11 Structure 30
12 Structure 9
13 New RCC Structure 62
SCALE : 1:1000 W[ Swowre &
15 New RCC Structure 73
16 Structure 57
17 Concrete Platform 127
< HTL 18 Tiled Footpath 159
19 Structure 194
20 New RCC Structure 210
21 New RCC Structure 45
22 Concrete Platform 68
23 Concrete Platform 1"
24 Concrete Platform "
25 Concrete Platform 315
2% Swimming Pool / Water tank 105
27 Concrete Platform 185
28 New RCC Structure 57
29 Tiled Footpath 177
30 PCC Pathway / Ramp 74
31 New RCC Structure 71
32 Tiled Sitout 64
33 New RCC Structure a7
34 Swimming Pool / Water tank 8
35 Swimming Pool / Water tank 36
36 New RCC Structure %
37 Concrete Platform 22
38 Concrete Platform 30
39 Structures 61
40 Structures 60
41 Structures 62
42 Structures 60
43 New RCC Structure 85
44 New RCC Structure 120
45 Structures 29
46 Concrete Platform 23
47 Concrete Platform 21
48 Concrete Platform 24
49 Concrete Platform 21
50 Tiled Footpath 240
51 Structures 6
52 PCC Pathway / Ramp 350
L E G E N D - 53 Structures 268
— 54 Concrete Platform 96
7 Structures (Pending before Hon'ble 55 Structures 7o
Supreme Cou rt) 56 Structures 18
57 Structures 28
[EEEE 68 Structures (Pending before Hon'ble 5| NewRCC Struoure 8
59 New RCC Structure 55
NGT Appeal No. 29/23(W.2Z)) - s 8
. . 61 Tiled Sitout 7
E| 200 Mtrs. CRZ_ Line copied _ — — -
from map of village Mandrem in p- ————— -
Pernem taluka available in office records. o Tiled Sitout 7
65 Tiled Sitout 7
EI HTL 66 Wooden Bridge 103
67 Structures 109
68 PCC Pathway / Ramp 226
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